CA. Mahalingam Suresh Kumar
Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/1P-P00110/2017-2018/10217

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s. REAL VALUE PROMOTERS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor M/s REAL VALUE PROMOTERS
PRIVATE LIMITED

2. | Date of incorporation of corporate 24/08/1995
debtor

3. | Authority under which corporate Registrar of Companies - Chennai
debtor is incorporated / registered

4. | Corporate Identity No. / Limited U70101TN1995PTC032687
Liability Identification No. of
corporate debtor

5. | Address of the registered office and | Ambojini, No.17, Poes Road, II Street,
principal office (if any) of corporate | Teynampet Chennai — 600018
debtor

6. | Insolvency commencement date in 0™ May, 2023 Order of NCLT, Chennai Bench
respect of corporate debtor Court-II in IBA/577/2020 [order received by

IRP on 12-05-2023]

7. | Estimated date of closure of 06™ November, 2023 [Being 180 days from
insolvency resolution process Insolvency commencement date]

8. | Name and registration number of the | CA. Mahalingam Suresh Kumar
insolvency professional acting as Reg. No.-IBBI/IPA-001/TP-P00110/ 2017-
interim resolution professional 18/10217

9. | Address and e-mail of the interim SPP & Co., Chartered Accountants,
resolution professional, as registered | No.27/9, Nivedh Vikas,
with the Board Pankaja Mill Road,

10. | Address and e-mail to be used for Puliyakulam, Coimbatore - 641 045.
correspondence with the interim | \p,: 491 73730 52341/94888 10404
resolution professional o

e-mail:
msureshkumar@icai.org/rvppl.cirp@gmail.com

11. | Last date for submission of claims 26" May, 2023

12. | Classes of creditors, if any, under clause (b) of sub-section (6A) of NIL
section 21, ascertained by the interim resolution professional

13. | Names of Insolvency Professionals identified to act as Authorised NIL
Representative of creditors in a class (Three names for each class)

14. | (a) Relevant Forms and www.ibbi.gov.in->Quick Links> Downloads
(b) Details of authorized ->IBBI(Insolvency Resolution Process for

representatives are available at: | Corporate Persons) Regulations, {2016.

M/s. SPP & Co., Chartered Accountants
No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.

T:+91 422 - 2319882, +91 73730 52341, E : msureshkumar@icai.org, cirp@sppgroups.com




CA. Mahalingam Suresh Kumar

% Insolvency Professional
IBBI Reg. No. |BB|/|PA-001/|P-P00110/2017-2018/10217

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s REAL VALUE
PROMOTERS PRIVATE LIMITED on 10th May, 2023 [ IBA/577/2020]

The creditors of M/s REAL VALUE PROMOTERS PRIVATE LIMITED, are hereby
called upon to submit their claims with proof on or before 26th May, 2023 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Place : Coimbatore
Date : 13-05-2023

. QL SUIe
Name and Signature of Interkm Resolution Professional

M/s. SPP & Co., Chartered Accountants
No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.
T:+91 422 - 2319882, +91 73730 52341, E : msureshkumar@icai.org, cirp@sppgroups.com
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FORM A - PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

{Insnlvancy Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

M/s. REAL VALUE PROMOTERS PRIVATE LIMITED

RELEVANT PARTICULARS

1 | Name of corporate debtor M/s REAL VALUE PROMOTERS
PRIVATE LIMITED

Date of incorporation of
2 | corporate dentor 24081995

3 Authonty under which ::r.:nrpnra!e
debtor is mmrporaterl reglstenal:l

Gn:nrpnra!e Idenlll'_.' No. / Limited
4 | Liability ldentification No. of U70101 T 1995PTCO32687
corporate debtor

Address of the registerad office
5 | and principal office (if any) of
corporate debtor

Registrar of Companies - Chennai

Ambojini, No.17, Poes Road, Il Street.
Teynampet Chennai = 600018

10th May, 2023 Order of NCLT,
| Insoivency commencement date Ghennai Bench Court-ll

in respect of corporate debtor in {(IBA)/577/2020 [order received by
IRP on 12-05-2023]
Estimated date of closure of 06th November, 2023

7 insalvency resolution process [Being 180 days from Insolvency
commencement date|

Name and registration number of | A Mahalingam Suresh Kumar

8| the insolvency professional acting | Reg. No.-IBBI/IPA-001,1P-

as intenm resolubion professional | pOD110/2017-18/10217

Address and e-mail of the interim | SPP & Co., Chartered Accountants,
g | resolution professional, as Mo.27/9, Nivedh Vikas,

registered with the Board Pankaja Mill Road, Puliyakulam,
Coimbatore - 641 045

Address and e-mail to be used Mob: +91 73730 52341, 94838 10404

10| for correspandence with the E-mail: msureshkumar@icai.ong

11| Last date for submission of claims | 26th May. 2023

Classes of creditors, if any, under clause (b) of sub-section (6A) of L
12| section 21, ascertained by the interim resolution professional

Names of Insofvency Profassionals identified to act as Authorised ML

13 Representative of creditors in a class (Threa names for each class)
(&) Relevant Forms and www.ibbe.gow.in — Quick Links — Downloads
14| (b} Details of authorized = |BEI {Insolvency Resoution Process for

representatives are avallable at: | Corparate Persons) Regulations, 2016,

Motice ks hereby given that the Mationzl Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M's. REAL
VALUE PROMOTERS PRIVATE LIMITED on 10th May, 2023 [(IBA)ST /2020 ].
The creditors of M's REAL VALUE PROMOTERS PRIVATE LIMITED, are hereby
called upon o submit their claims with proof on or belore 26th May, 2023 1o the
interim resobubion professional at the address mentioned against entry No. 10.
The financial craditors shall submit their claims with proof by electronic means
anky. Al other creditors may submit the claims with prool in parson, by post or by
electronic means.

A financial creditor belonging to a class.as listed against the entry No. 12, shall
indicate its choice of authorised representative from among the three insolvency
prafessionals listed agamst entry No13 1o act as authonsed rapresentative of the
class [specify class] in Form CA.

Submission of fatse or misteading proofs of claim shall atiract penalties.

Flace : Coimbatore 5/d CA. Mahalingam Suresh Kumar
Date : 13.05.2023 Interim Resolution Professional

epape' : din". com .
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The PM 2.5 level recorded at
Arumbakkam on Monday. Nitrogen
dioxide level was at 15 pg/m3 against
the prescribed standard of 80 pg/m3
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EXPRESS NEWS SERVICE
@ Chennai

FOR the second consecutive
day, the daytime tempera-
ture in Chennai crossed 40
degrees Celsius and weather
models suggest dry wester-
lies would continue to domi-
nate for at least two to three
weeks and it would keep the
temperature high.

On Monday, Nungam-
bakkam and Meenam-
bakkam weather stations
clocked an identical 40.8 de-
grees Celsius, which is 3.4
and 2.4 degrees above
normal.

One good news is the

N

A worker t a car scrap workshop takes a breather as the daytime
temperature remained over 40 degree Celsius on Monday | p RAVIKUMAR

Mercury breaches 40° C
for 2nd consecutive day

north coastal districts in
Tamil Nadu, including
Chennai, may not experi-
ence extreme temperatures
of around 42-43 degrees Cel-
sius since cyclone Mocha
has weakened rapidly. How-
ever, the temperature would
remain above normal for a
good part of May and even
the first half of June until
the southwest monsoon sets
in, said weather blogger K
Srikanth.

Vellore registered the
highest temperature of 42.3
degrees, which is 2.9 degrees
above normal while Karur
saw mercury soaring 3.8 de-
grees above normal.

Woman killed by son

Chennai: A 55-year-old woman
was allegedly killed by her son on
Sunday, who is a person with a
mental illness. He has been sent to
the Kilpauk Mental Institute for
treatment. The deceased was H
Neelavathy from Vaiyoor in
Kancheepuram. Her husband Hari
Krishnan (60) sells tea. Police said
the couple’s eldest son Arulalan
(38) was working at a private
company. “Ten years ago, after
some issues, he was sent home. He
was diagnosed with a mental
illness,” said a police officer. On
Sunday night, Hari Krishnan
returned home after work and
found his wife dead. The police
found a huge mortar stone near
her body. The police found
Arulalan in another village with
blood on his shirt. A probe is also
on to check if an intruder had killed
the elderly woman. ENS

s J Radhakrishnan takes charge as

Chennai corporation commissioner

EXPRESS NEWS SERVICE
@ Chennai

THE focus is on ground-level
work and to strengthen griev-
ance redressal mechanisms said
newly appointed Corporation
Commissioner J Radhakrishnan
on Monday.

This would mark Rad-
hakrishnan’s second stint at the
corporation as commissioner.
Earlier, he held the office with
MK Stalin as Mayor, in 2000.
Stating he was glad to be back in
the corporation as commission-
er, Radhakrishnan said he
would regularly hold meetings
at the zonal level and with coun-
cillors, apart from public con-

PICTURE: P JAWAHAR

=

sultations, to understand the
issues of the residents.

“There are several areas
where the corporation works di-
rectly with residents including
the issue of birth and death cer-
tificates and for building per-
missions. We will ensure that
there are no issues with these

and also eliminate a multi-tier
system for addressing public pe-
titions,” Radhakrishnan said.

“We will also work in tandem
with semi-autonomous bodies
like metro water, CMDA, TAN-
GEDCO and Tamil Nadu Urban
Habitat Development Board and
also review the statuses of in-
frastructure work and expedite
them,” headded. Radhakrishnan
added that his approach has al-
ways been to focus on ground-
level work and make an effort to
further the excellent work put
in by outgoing corporation com-
missioner Gagandeep Singh
Bedi. He stated that he was also
looking forward to working
with Mayor R Priya.

Services hit on Chennai-B’luru route as coach derails

EXPRESS NEWS SERVICE
@ Chennai

A coach of the double decker
express train heading to Ben-
galuru from Chennai derailed
at Bisanattam station, which is
located 20 km from Bangarapet
at 11.30 am on Monday. Due to
this, hundreds of passengers
faced hardships as it disrupted
services on the Chennai-Ben-
galuru route.

At around 11:30 am, one pair
of wheels on coach C1 (the sec-
ond coach from the rear end)
derailed while the train was

moving at a slow speed. There
was a loud noise and the pas-
sengers panicked, but nobody
was injured, said sources.
Upon receiving informa-
tion, officials from the
Bengaluru division ar-
rived at the scene with
an Accident Relief
Train to carry out res-
toration work. Passen-
gers from coach C1 were
relocated to other coaches
and the train left within an
hour. The derailed coach was
placed back on the track after
two hours.
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Brindavan Express, which
was trailing the double-decker
express, was stopped between
Jolarpettai and Bangarapet for

four hours and 30 minutes.
The train arrived at KSR

Bengaluru station

around 7 pm.

As aresult of the ac-
cident, the South West-
ern Railway cancelled
the MEMU special trains
between Kuppam and KSR
Bengaluru and made changes
to the operation of daily and
weekly trains. The KSR Ben-

cial was partially cancelled be-
tween Kuppam and Bangarapet,
and it was short-terminated at
Kuppam.

The Howrah-SMVT Bengalu-
ru Duronto Express, which
started its journey from How-
rah on May 14, was diverted via
Tirupattur, Omalur, Hosur,
Jolarpettai, Kuppam, Bangara-
pet and Krishnarajapuram.

The daily MEMU specials op-
erating in Jolarpettai-KSR Ben-
galuru and KSR Bengaluru-
Mysuru routes were
rescheduled and delayed by two
hours.

Power cut on
May 16, 17

To facilitate maintenance work,
power supply will be suspended
in parts of Chennai from 9 am to 2
pm on May 16 and May 17

ON TUESDAY

REDHILLS: Sothuperumbedu
- Kumarannagar, Nallur,
Parthasarthynagar,
Sholavaram Ambedkar nagar
and tollgate.

PERAMBUR: Sembium -
Andal Avenue, Gopalapuram
and Thiru Vi Ka Nagar.

ON WEDNESDAY

TAMBARAM: Rajakilpakkam -
Ganesh nagar main road,
Velacherry main road part,
Thirumalainagar, Annai
Indira nagar, Nehruiji street,
Chittlapakkam main road,
Pallavaram Dharga road,
Perumalnagarand P V
Vaithiyalingam road.

PORUR: Mangadu-
Nellithoppu Mahalakshmi
Nagar, Guru Avenue,
Masilamani Nagar,
Kozhumanivakkam, Rajiv
Nagar, Kundrathur Main Road
and KK Nagar.

GUINDY: Labour colony,
Nagireddythottam Raj
bhavan TNHB, Bhavani
Nagar, Ambedkarnagar,
Gandhiyar st, Bharathiyar st

ALANDUR: Maduvankarai 1 to
3rd st, Appatr st,
KarpaghaVinayagarkoil st
and Laskar st.

VYSARPADI: Kalmandapam
East and West road, Chetty st,
Kasi garden and P V koil st.

2 die while cleaning septic tank near Puzhal

EXPRESS NEWS SERVICE @ Chennai

TWO people who were engaged to clean a
septic tank at a house near Puzhal alleg-
edly asphyxiated to death after inhaling
toxic fumes on Monday. One more person,

who did not enter the tank, is safe.

They were not wearing any safety gear,

said the police. A case has been registered
and the house owner was arrested. The
deceased persons are Baskaran (52) and
Ismail (36), from Kondiyamman Nagar in
Kavangarainear Puzhal. The other work-
er, Ganesan, is also from the same local-
ity. All three of them were employed by
Nirmala of Gurushanthi Nagar.

galuru - Kuppam MEMU spe-

s N0.55. LB Road, Tiruvanmiyur,
) State Bank Of India coennai - soo 0at e 2észicss

Email: sbi. 019855 bsi.co.in

TIRUVANMIYUR ERANCH

GOLD JEWEL AUCTION

This iz to inform the public that the following customar has

ledged gold

priamants and avalled gold lean at our branch. The Borrower did not repay on
time, Daspite of mueltiple noticas, did not tum wp Tor redemplion of gokd

oraaments pledged.

S0, on 20005.2023, Saturday al 2,00 pm the Jewels will be auctionad publicly

at the bank branch,

Borrower Name & Address Jewel | Outstanding
Loan A/C No. Delails Amount
Mr. Vinath Manoharan, No.74, nd Crogs Straed, 43.00
Meatha Nagar, Velrampet, Muedaliarpat, Pondicharny, l;fﬂﬁ 71,289,552/
Loan Account Humber: 40673806040

The Bank hias the authority to accept or reject one or all the auctions without any reason

Date: 15.05.2023

Branch Manager

T it g

Bank of India ™,

CHEMMAI ASSET RECOVERY DEPARTHENT
“STAR HOUSE", Fourth Fleor, Ne. 30,
Errabalu Sireet, Chemnal - S00 001
Ph:GETTT461,468/462/508.
E-mail; AssziRzcavery ChesnasShankafinga. co.a
CORRIGENDUM

Thiz is to intarm the public that in sale
nodice publeshed in this newspapoer on
11.05.202% for the account of (5LHe.2)
M. Brace Radical Imformation Secuerity
Pui.Ltd, tha Resarea Price showld be read
a5 "RsA7.50.000/- & EMD Amowl:
As.1.75, 000/

The other details in the sale notice will
rermain tha same.
Date : 15.05.2623
Place : Chennai

Aulborised OHicer,
Bank of India

W

AR

https://nasf.icar.gov.in/
Strategic Areas:

networking the proposals.
Who can submit a proposal?

The Indian Council of Agricultural Research invites Pre-Proposals for projects research proposals
on basic and strategic research in the frontier areas of agriculture-related sciences (including
livestock and fishery sciences) in the following major strategic priority areas. The projects would
be considered and funded largely in a network mode in major theme areas. The specific areas
under each major area are listed on the website: http://www.icar.org.in/nasf/index.html or

i. Biotechnology, genomics and allele mining in plants, animals and fisheries; ii. Abiotic and
biotic stresses and, quality traits in plants, animals and fisheries; iii. Precision agriculture and
management of natural resources; and application of sensors in crops, animals and Fisheries;
iv. Nanotechnology in Agriculture; v. Metabolomics in Agriculture; vi. Farm Mechanization and
energy; vii. Social Sciences and Policy in Agriculture.

Research projects will be selected through a three-stage competition: Pre-Proposal, Full Research
Proposals developed from the pre-proposals and presentation before the committee(s) after

Proposals of projects of three years of duration can be submitted by any institution: a public,

INDIAN COUNCIL OF AGRICULTURAL RESEARCH

NATIONAL AGRICULTURAL SCIENCE FUND (NASF)
KRISHI ANUSANDHAN BHAVAN-I, PUSA, NEW DELHI-110 012

INVITATION FOR RESEARCH PRE-PROPOSALS FOR FUNDING BY ICAR-NASF

BEFORE THE DEBTS RECOVERY

TRIBUNAL - Il
Haddows Road, Chennal = 600 006
T.A.No.256 of 2023
[ﬂ..I.Hn.ﬂE of 2022 - DRT-1, Chennai

Mis Canara Bank, Chennai-G00 034
LApplicant
Versus

Mis CMpro Detailing Studio
Chennai — &00 092, & 3 others
.Defendants

NOTICE TO DEFEMNDANT-4
Mr.R.Sureshbabu
Son of Mr.Ramadoss, No 86, 6th Main
Road, 15t Layout Teachers Colomy,
Kodathur, Thiruvallur-200 093
Sirs/Madam,
Mis.Canara Bank, Mungambakkam
Branch, Chennal — 600 034, lhe
applicant above named has filed the
above OA Mo 123 of 2022 for the
recovery of Rs.68,58 656,61 (Rupaes
Sixty Eight Lakhs Fifty Eight Thousand
Six Hundred and Fifly Six and Paise
Sixty one only) logether with interest
calculated at the rate of 13.70% per
annurm, compoundad wath manthly resls
far the pericd commencing fram the date
of A date of realization in full, joanthy
and severalty from ail the defendants in
the above OA&, The above QA has now
been transferred in the file of Hon'ble
DRT-Il, Chennai under the new
TAMNe.256 of 2023, As the OA
summans sant to you i the abova O&
has been refurned uwnserved, the
Registrar, DRT-II, Chennai has orderad
notice fo you through substituted
service, by way of effecting publication
returnabde by 30.05.2023. Hance
pease take nofice that the above TA
MNo.256 of 2023 (04 Ne 123 of 2022)
filed by the applicant is coming up for
hearing om 30.05.2023 and accordingky
you are hereby called upon 1o be present
before the Hon'ble Registrar, DRT-,
Chennal on 30.05.2023 at 11.30 am, al
the time of hearing of the above
TAMNO.256 of 2023, failing which the
abwove TA wall b Reard in your absance
and decided on merits

R.Umasuthan
Counsel for Applicant

NEVER COMPLAIN AND
NEVER EXPLAIN

BENJAMIN DISRAELI

!’_‘_: TAMIL NADU POLLUTION CONTROL BOARD

PUBLIC NOTICE

Whereas as per Ministry of Environment and Forests, Government of India,
Mew Delhi, Emvironmental Impact Assessment Notification Mumbear 5.0.1533
dated 14.09,2006, Public Hearing at the site or in its close Proximity - District
wits i3 fo be camed out in the manner preecribed in Appendix IV of tha said
Maotification for agceraining concems of [ocal afected persons, for the prajects
covared in the scheduls of the said Motification. Whersas the Public Hearing
at or in close proximity to the site has 1o be conducted by the State Pollution
Cionfrol Board concarmead in the specified mannear as per paragraph 7{i) lll sub
para (3) & 4 Appendix - ¥ ol the said Nottlication,  Whereas, as required, Public
Haaring is proposed to be conducted by Tamil Madu Pollution Conirol Board
for the following project on the date, time and venue as mentioned balow,

1. Hame of the Date &
[Me. Project and Location Time i

Proposad rough sione and
gravel quarry of M/s. N Mz, B.R.K. Mahal,

Kannivappan over an extent of | 23.06.2023 & | No. 167, Thirumukkudal,
1.|1.62.0 Hec. to be located at SF.| 12.30 PM to | Thirumukkudal - Pinayur
Mo, 31801, 31952, 3193, 3194, 01.30FM
Sirudhamur Village, Lihiramener
Taluk, Kancheapuram District.

Fancheepuram Distrct,

Aoad, Uthiramerur Taluk,

In this connection, it is informed that the Draft Environmental Impact

Assassment Beport and summary of Emaronmantal Impact Assessmant Report
in English and Tamil are made avallable for public reference at the following
places,
{1} District Collactor, Kanchespuram District, Kancheepuram. {2)
The General Manager, District industries Cenire, Kanchespuram Distnct,
Kanchespuram. (3) The Joint Chief Emvironmental Engineer (Monitoring),
Tamilnadu Podlution Comtrol Board, First Floor, 3501, Poonamalles High Road,
Arumbakkam, Channai - 600 106. [4) Tha District Environmeantal Enginaer,
THPC Board, Plel. Ne, CP-5B, SIPCOT, Oragadam, Sriperurmbudur Taluk,
Karnchespuram District - 602 105. (8) Taminadu Pollution Control Board, 76,
Bount Salal, Guindy, Chennai - 600 032, (6) State Level Enviranment Impact
Assessment Authaority - Tamil Madu, Ard Floor, Panagal Maaligai, Mo. 1, Jeenis
Aoad, Saidapet, Chennai - 600 015 (T) RAegiomal Office, Ministry of
Environment, Forest and Climate Change, South Eastern Zone, 1st and 2nd
Floor, Handloom Export promotion council Bullding, 34, Cathedral Garden,
Mungambakkam, Chennai - 600 034, (B) District Central Library,
Kancheepuram, Kancheepuram District. (9) District Branch Library,
Uthiramerur, Wthiramarer Taluk, Kanchespuram District. {10) The Block
Devetopment CHficer, Uthiramerur Panchayat Union, Uthiramerar Taluk,
Kanchespuram District - 603 406,

Suggestions, Views, Comments and Obgaction of the Public are invited
wilhin Thirty days from the date of publication of this notice, by the District
Environmental Englneer, Tamil Madu Poliution Control Board, Plod. Mo, CP-SE,
SIPCOT, Oragadam, Sriperumbudur Taluk, Kancheepuram District - 302 105,

All persons including Bonafide Resdents, Envirenmental Groups and
others, lecated at the project site ¢ sltes of displacemeant /! sites Bkely 10 be
affected can paricipate in the Public Hearing and they can also make Oral |
Witten suggestions to District Environmental Enginesr. Tami Mady Poliution
Contred Board, Piot, No, CP-68, SIPCOT, Oragadam, Sriperumbudur Taluk,
Kanchespuram District - 502 105 on the above project,

Member Secretary,
Tamil Madu Polluflon Control Board, Chennal - 200 032,

PRS0 Display2023

“Oengemar SLEE REESTD Mane 53 Emh, sngenar yilig eflgEme wen olumb”.

Public Notice For E-Auction For Sale Of Immovable Properties

Sale of Immavable praperty morgagad fo IIFL Home Finance Limited [Formealy knooem a3 India Inficling Housing Finance Lid.) (IIFL-HFL) Camparate
Office 2t Fiot Moo 98, Udyoeg Vikar, Phase-IV, Gungaor- 122015 (Haryana) and Branch OMice at Obd Ma-d1, New No- T8, Block- 1, Mu Tech Bailding-
Ird Floar, 15t main Road, CIT Nagar West, Nandanam, Chennai-&00025 Land mark {mear to Hyundai Showrgom) under the Securifisation
ard Reconstraction of Finandal Assels and Endorcement of Securily inlerast Aok, 2002 heresratter "4, Whenesas e Suhorized Officar ("A07) of BFL-
HFL had taken the posseszion of the following propestyiias pursuant fo the nolica issued NS 13{2) of tha Act in the folirsing loan accourdsiprospect
noe wath @ night [ sal this same on "AS 15 WHERE |13 BASIE & AS 15 WHAT 15 BASES" for real@ation ol IFL-HFL's dues, The Sale will be done by
the undersagnad throwgh e-auction platiom provided at the wekeite: waw bankeguctions.com

' MAHARASHTRA METRO
L)’  RAIL CORPORATION LTD.

i ;!r (A joint venture of Govt. of India & Govt. of Maharashtra)
(Nagpur Metro Rail Project)
*Metro BEhavan®, VIP Road, Near Dikshabhoomi, Ramdaspeth,
Magpur-340010, E-mail : md.nmrcltenders@gmail.com
Website : www. mahametroorg

Tender Notice No. N2-015/DDC-02/2023 Dt. 12.05.2023

Name of work : Detailed Design Consultancy Services for (i) 7
{Seven) Elevated Stations viz. Hingna Mountview, Rajiv Nagar,
Wanadongri, APMC, Raipur, Hingna Bus Station and Hingna,
excluding Viaduct in station portions on Reach-3A of NMRP
Phase-Il. (i1) 3 {Three) Elevated Stations viz. Pardi (Double
Decker), Kapsi Khurd and Transport Nagar, excluding Viaduct in
station portions on Reach-4A of NMRP Phase-|l.
Cost of Documents : INR 23,600/~ (inclusive of GST).
Interested Bidders may visit MAHA-METRO Website:
www.mahametro.org and CPP Website
https://eprocure.gov.in for NIT and the bid documents can be
downleoead from e-tender portal
https://mahametrorail.etenders.in from 16.00 Hrs on
19.05.2023 to 16.00 Hrs on 23.06.2023,

Executive Director/Procurement

Maha-Metro, (Nagpur Metro)

Nagpur Metro : A Safe Journey

RELEVANT PARTICULARS

FORM A - PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insofvency and Bankruptcy Board of India
{Insoftvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s. REAL VALUE PROMOTERS PRIVATE LIMITED

1 | Name of corporate deblor M/s REAL VALUE PROMOTERS
. PRIVATE LIMITED
Date of incorporation of
? W 74.08.1995

corporate debtor

7 Authority under which corporate

deblor is incorporated / registered Reqistrar of Companies - Chennai

Corporate ldentity No. / Limited
4 | Liability Idenfification No. of
corporate debtor

U70101TN1985PTCO32687

Address of the ragistered office
5 | and principal office (if any) of
corporate debtor

Ambajini, No.17, Poes Road, | Street,
Teynampet Chennai - 600018

10th May, 2023 Order of NCLT,
Chennai Bench Court-ll

in (IBANSTY/2020 [order receivad by
IRP on 12-056-2023]

§ Insolvency commencement date
in respect of corporate deblor

06th November, 2023
[Being 180 days from Insolvancy
commencement date]

Estimated date of closure of
7 insofvency resolution process

Name and registration number of

: : : (A, Mahalingam Suresh Kumar
g | the msolvency professional acting

Reg. No.-IBBIIPA-001/1P-

private or civil society with proven and relevant research capacity. The institutions / organizations Borrower(s] | Co- Demand Notice Description of the Immavable |  Date of Symbalic TR as interim resolution professional | poD110/2017-18/10217
submitting project proposals need to be recognized by governments (Central & State) as scientific | ~ Berrawer(s)/ Guaraniaris "";*;‘:;E"“‘ o Breberty if;_"iiﬁ:f;w > ;";’f;&;‘ e Address and e-mail of the interim | PP & Co., Chartered Accountants,
organisation. Anyone institute can submit no more than six (6) Pre-Proposals as the lead institution. 1. Mrs. Bhuvanaswari B Re.9.01330- |basring House No. 3125, 5701 STOV15 = (Rupees Three Lakh Only) g | resolution professional, as No.27/9, Nivedn Vikas,
A University or Deemed to be University of ICAR (ICAR-IARI, ICAR-IVRI, ICAR-NDRI, ICAR-CIFE) can 2WrGoksl | (Rupsesfine LathOns |BAJANAI KOVL STREET, areaf o 08 s registered with the Board Pankaja Mill Road, Puliyakulam,
. . H wizand Thiss Hurdked | sdmeas 1737 s & ; ; #
submit up to fifteen (15) Pre-Proposals. When these numbers are exceeded, the Pre-Proposals 3 A | T ol s bt el (RSNR0M | amastMoney Doponi . Coimbatore - 641 045.
. . . . . . Kkl | (Rupees Nine Lakh Filty (EMDY _ Address and e-mail to be used Mob: +91 73730 52341, 94888 10404

will be automatically rejected on a last-come first-out basis. A scientist who has been awarded a {Prospect Mo, 974686) |  Bid Increase Amount | 02 _ | Eithl Thousand Ning | 8- 30,0000 (Rupees Thirty 10l tar q. g g

. .. . . .. . i : [Built up area admeasuring 724 1. i ; : Thoussnd Cinky) or correspondence with the E-mail: n15ur&5hkum&r@|ca|_n:g-
project of ICAR-NASF as the Principal Investigator (PI) and the project is likely to continue beyond e e, 1 Hurvdrec Ninaty Six Ority) - interirn resolution professional | rypo) cirp@gmail.com
Tst August 2023 should not submit a Pre-Proposal in response to this call. However, a CCPI e — SPTE e =rr— 11| Last date for submission of caims |26t May, 2023

(Cooperating Centre Pl) of a project can submit a new Pre-Proposal. Applicant should not have
more than one project from ICAR-NASF (two including the proposed one). The proponents should
ensure that they are not involved as PI / CCPl in more than two extramural projects (three including
the proposed proposal). Persons with RMP positions (viz., Directors, VCs) are not eligible to apply
for projects as Pls/ CCPIs. The Head of the concerned organization needs to verify/certify this.

Components of expenditure to be funded:

The details on types of expenditure eligible for funding are given on the website. Multi-institutional 1.
and multidisciplinary comprehensive project proposals costing about Rs.2.00 crores or more
will be preferred. An attempt to unjustifiably make the budget reach Rs.2.00 crores will draw a :
negative valuation. Brilliant concepts of projects but of a smaller budget than Rs.2.00 crores may
also be considered.

Submission of Pre-Proposal:

* Pre-Proposal must be submitted through online Mode only at the website: https://nasf.icar.gov.in/.
Pre-proposals in physical and/or any other form will be summarily rejected. I

* Submission of online Pre-proposals starts on 22 May 2023 at 10:00 hrs.
e Last date and time for submission of online Pre-proposals 21 June 2023,17:30 hrs. cal pessassion within 7 days, albervise IIFL-HFL shall not be respansible far any loss of prapery under the cincumstances
! 8. Furihar the natice is herety givan to the Bormowsss, thal in case they fal o coliect the abave said arickes same shall b2 sold in accardance with Law,

* The link will automatically get disabled after the closing date and time. Thereafter, no request 10. In caase: of default In payment at any stage by the successhul bidder | auction purchaser wihin Ihe above stipulated time, the sale wil be canceded|
will be entertained and the amount already paid wil be forleited {including EMDY and the praperty wil be again pul oo saks.

1. AD reservas the rights jo poslponaicancal ar -.-arF the: termsa. and candbion of tender/auction without assigning any reason thansaf. In case of &y
. . . . . . i : aridclion, the decis | % IFL-HFL wall be Tinal

* For further details and submission guidelines of ICAR-NASF please see the website given i ittt B K el ek Al gt B

above.

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (5} OF THE SARFAESI ACT, 2002
CBC 01302/12/0005/2324

The Borower are hereby nolified o pay the sum as mentioned above along with upto dated inferest and ancllary expenaes before the dafe of
EF}EPJ p HEWMEHpFESS .Nll

1d-Jume-2023 1100 hrs <1400 hrs, 1E-Jure-2023 1l 5 pm. 18-June-2023 1100 hirs-1300 hrs,

Mode Of Payment :- EMD payments are to be made vide online mode only. To make payments you have fo wisit
hittps:fivww, bankeauctions,com and pay throwgh link available far the propery! Secured Asset only,

Mate: Payment link for each propesty’ Secured Assst [s different, Ensure you are using link of the progerty’ Secured Asset you intend fo - - = -
buy vide public auction, 13 Mames of Insolvency Professionals identified fo act as Authorised NIL
Far balance paymend, upon successful bid, has fo pay through RTGSMEFT, The accounts detalls are as follows: a) Mame of the Account:- Representative of creditors in a class (Three namas for each class)

IIFL Home Finance Ltd. bj Mame of the Bank:- Standard Chartered Bank, ) Account Moc-300287hoox followed by Prospect Number, dj|

IFEC Code;-SCBLO0GE001, ¢) Bank Address: Standard Chartered Bank, 30 M.G. Road, Forl. Mumbai-$00001, (a} Relevant Forms and www.ibdi.pavin — Quick Links — Downloads
=+ (381 (Insolvency Resalution Process for

Far participatng i clian, Inlending bidd [h=s i "gHIh ir ded I'Ea 'r'h;j.1 Zariica Provider hittps: ierees. bankeaucti I 14) (b} e (¥ Ak

ar participatng in e-auctian, ing biddars requi regisiar their dedails with fa Sarica Provider hiittpes: bankeauctions.com , wa ; 1 . f :

in advance and has o create the login account, login 1D and passeord. Intending bidders have io submit § 2end their "Tander FORM® along \'.1|h| representatives are available at: | Coporate Persons) Regulations, 2016
Ihe payment delsls lowards EMLD, capy of The Hi'r% and PaX card al the above menioned Branch CHTice

Tha bidders shall improwe heir ofiar in multipls of smount mentioned under $ha column "Bid Incraase Amount™. In casa bid is placed in the last &
minut=s of the doaing time of the auction, the clesing Sme will aulomaticaly get extended for 5 minuies,

Thie sucoissha hafider shoukd depesil 25% ol The Bid avoun] [aller adusiing EMOY wilhin 24 howrs of the acoeplancs of bid prce by e A and e balanoe T5%
o the bl amount within 13 days $om the daie of confirmation of sala Dy fhe sacured creditor. All depasil and payment shal be in the prescrited mode of paymant
The pufchasss has 1o bear e ceas, applicahie stamp duty, fees, and ary alher statulony dies or athes dues [Be municpad tax, electicty chames,
tand and all ather incidestlal costs, changas including al axas and rabes aulgaings ralaling 4o the propsarty.

Biddars are advsed %o go through the websile hitpe:\bankeauctions. com and hitps:fesswiif combame-boanaiproperties-for-auction far
detaled s and condiions of auction sale 8 sucton application form belore submiting their Blds for taking part in the e-auction sae proceedings
For detfails, help procedure and cnling training on s-auction prospective bidders may confact the senvice prowvider E mail 10:-
support@bankesuctions, com, Support Helpline Numbers: @7 2915811242508,

Far any queery felated to Propenty detadls, Inspection of Property and Ondine bid efe, call IIFL HEL toll free ne, 1800 2672 499 from 09:30{
hrs to 18200 hrs. betwean Monday to Friday or write to email:- auction, hi@iEl.com,

B. Wotice B hereby ghien fo above sakd barrewens fo collect the hausehold articies. which were kying in the secured asset & the time of taking phival-

Classes of creditors, if any, under clause (b) of sub-section {6A) of NIL
12| section 21, ascertained by the interim resolution professional

Motice is hereby given that the National Company Law Tribunal has ordered the
commencemeant of a corporate insolvency resolution process of the MY's. REAL
VALUE PROMOTERS PRIVATE LIMITED on 10th May, 2023 [(IBA)STT/2020]).
The creditors of Mfs REAL VALUE PROMOTERS PRIVATE LIMITED, are heraby
called upon to submit their claims with proof on or before 26th May, 2023 to the
interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by slectronic means
only. All other creditors may submit the claims with proof in person, by post or by
glacironic means.

A financial creditor belonging to a class,as listad against the entry No, 12, shall
indicate its choice of authorised representative from among the three insalvency
professionals hstad against entry No.13 to act as authorised representative of the
class [specify class) mForm CA.

Subrmission of false ormisleading proofs of claim shall attract penalties.

Place : Coimbatore &/d CA. Mahalingam Suresh Kumar
Date : 13.05.2023 Interim Resolution Professional

= o R

Tandar'fuction, Bading whch the praparly will be anclionedsold and balance: dues # any will be ecoured wilh inlenas] and cost
Place:- Kanchipuram , Dabe: 16-May-2023 Siif- Authariged Officer, IIFL Mome Finance Limited




